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Deployment of additional battalion on
the Border hy Myaomar

@3992. MISS SARQOJ KHAPARDE:
Wil] the Minister of DEFENCE be pleas-
ed to state:

(a) whether it is a fact that Myan-
mar's borders with India  which were
covered by five battalions of regular in-
fantry before 1988, are now covered by
more than thirty-two battalions,
the newsitem captioned ‘Myanmar dep-
loys 32 battalions along Tndiam border’
which appeared in the ‘Times of India’,
dated 17th June, 1992;

as pcr

(b) if so, what are the defails thege-
of; and

{c) what sleps Governmerit have
taken/proposed to take in the matter?

THE MINISTER OF DEFENCE
(SHRT SHARAD PAWAR): (a)
to (c) Government do not have cen-

firmed reports to suggest ‘the deploy-
ment of 32 Myanmar iafanfry battalion:
along the Indo-Myanmar border. Go-
vornment Keeps a comstant watch on all
developments impinging on
curity and takes appropriats
from time to time,
preparedness.

national se-
measures,,
to ensure defence

Delay for finalising Rum contract by
CSD, Bombay

3993. SHRT SATYA PRAKASH MA
LAVIYA: Will the Mixuister of DEFEN-
CE be pleased to stafe:

(a) whether it i; a fact that the Rum
contract for the vear 1592-93 has not
yet been finalised. by ariny Cantzen
Stores Department, Bombay: and

(b) if so, the reasons for the delay
in finalising the contract and by -when
it is_ likely to be finalised?

THE MINISTER OF DEFENCE
(SHRT SHARAD PAWAR): (a)
Yes, Sir.

@Previously Unsiarred Question No.
3143, Transferred from 6th ' -August,
1922,

[ RAJYA" SABHA ]
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¥ (b) Rum contracts for the year 1990-°
‘491 and 199192 were finalised in “Octo-

ber 1990 ~and November 1991, respec-
The process for  finalisation of
contracts for the year 1992-93 is in pro-
gress.  The stocks of Rum are suffi-
cient to meet Befence requirement till
the supplies against new contrasts Start
coming’ In. ' :

iively.

Retirement benefit to disabled army
‘personnel

3994, SHRI- SYED - SIiBTEY RAZIL:
Will the Minister of DEFENCE be plea- .
sed to state:

(a) whether Government have been
requested to relax  eligibility conditions
for retivement benefits case of armed
forces personnel. disablcd -during  service;

(b) if so, what are the detailg thereof;
(c) whether any action on these re-
quests’ has since been taken;

(d) whether Governmeat propose to »
provide similar reliefs to civilian em- «
ployvees of Central and
State  Gogernments;

Gavernment
anid

(e) if so, the details thercof and  if
not, the reasons therolor?

THE MINISTER OF  DEFENCE
(SHRI SHARAD  PAWAR): (a)
No, 8&ir. :

{(h) to (e) Do not arise.

Army Jecps purchased by NMaharashtra®

- Legislators :

3995. DR, SHRIKANT RAMCHAN-

DRA HCHKAR: Wil the Minisier of
DEFENCE be pleased to stafe:

(a) what is the iotal numbcr of jeeps
purchased by Maharashtra legislators
during the last 5 years from the - Defence
quota allotted tn them; and

(b) what is the number of legislators
who have' benefited from this scheme?
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THE MINISTER OF DEFENCE
(SHRI SHARAD PAWAR): (a)
and (b) During the last five years, 272
jeeps were allotted to Maharashtra Le-
gislators from pool of Disposal Vehicles
(Legislators’ Pool), out of which 8§ Le-
gislators took delivery of B jeeps, after
payment of cost.

3996, [Transferred to the 19th August,
1992].

Promeotions of Army Officers

3997. DR. BALDEV PRAKASH: Will
the Minister of DEFENCE be pleased to
state:

(a) the number of army officers of
all the three wings ie. the army, navy
and air force who had approached va-
rious courts in the country regarding
their promotions;

(b) the criteria for the pomotion of
army officers to the higher ranks; and

(¢) the number of cases in which the

courts have upheld cfficers conlention
during the last two years?
THE MINISTER OF DEFENCE

(SHRIT SHARAD PAWAR): (a)
to (c) 82 Army, Navy and Air Force
officers approached various Courts dur-
ing 1990 and 1991 regarding their pro-
mitions: of these 8 were decided in fa-
vour of the petitioners. )

. Tk
The selection for pramotion of officers
to the higher ranks isiThade on the basis
of their career profile, seniority and re-

lative merit.

Purchases by Defence P. S. Us

3998. DR. SANJAYA SINH: Will the
Minister of DEFENCE be pleased to
state: |

(a) the names of tre defemce P.S.Us.
which have developed anciflary units;

(b) the. names of the .P.5.Us. which
are making purchases from small sgale
industries;
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(¢) the value of purchases by the de-
¢ fence P.S.Us. from ancillary units durisg
+ the last three years till date; and ’
[

(d) the value of purchases by the

defence P.S.Us. from small scale umits

¢

during the same period?

THE MINISTER OF DEFENCE
(SHRT SHARAD PAWAR): (a)
The names af the defence P.S.Us, which
have developed ancillary units are
follows:—

1. Hindustan Aeronautics Limited
(HAL) :

2. Bharat Flectronics Limited (BEL)

3. Bharat FEarth Movers Limdted
(BEML)

4. Goa Shipyard Limited (GSL)

5. Bharat Dynamics Limited (BDL)

(b) All the eight defence PSUs, nam-
ed below, are making purchases °from
small scale ‘industires:—

1. Hindustan Aeronautics - Limited
(HAL)

2. Bharat Electronics Limited (BEL)

3. Bharat FEorth Movers .Limited
(BEML)

4. Mazagon Dock Limited (MDL)

5. Garden Reach  Shipbuilders - aad
Engineers Limited (GRSE) .

6. Goa Shipyard Limited (GSL).
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7. Mishra Dhatu Nigam Limited - -q
8. Mishra Dhatu Nigam Limitéd}’
(MIDHANT) '



